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" No. 629(2)/XVIL-V-1—1 (KA)-9-1998

Co _ Dated Lucknow, March 30, 1988 :

IN pursuance of the provisions of clause (3) of Articte 348 of the Cpnitituiion.of India,
the GovernorT is pleased to order the pu blicatian of the following English trapslation of the
King George Medical College Aur @andhi Memorial And Associated Hespital
(Grihan Karna) (Nirsan) Adhinivam, 1998 (Uttar Pradesh Adhiniyam Sankhya 15 of 1998)
~ as passed by the Uttar Pradesh Legislatare and assented -to by the Governor on
March 28, 1998: . :

THE RING GEORGE’S MEDICAL COLLEGE AND THE GANDHI Y,
MEMORIAL AND ASSOCIATED HOSPITALS (TAKING DVER)
: + (REPEAL) ACT. 1998 o
: (U.P. AcT No. 15 oF 1998} )
[4s passed by the Uttar Pradesh Legislafure]
- AN o
: . ACT. - -
© 10 repeal the King George’s Medical College and the Gandhi Memorial
and Associated Hospitais (Taking Over) Act, 1983 and to make conseguential
amendment in the Uttar Pradesh State Universities Act, 1973, :




